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CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED PERMISSION GIVEN BY THE
Rainway MINISTRY TO MORE THAN
6,000 COMMUNISTS TO TRAVEL WITH-
OUT TICKETS TO DELHI FROM BIHAR.

MR. SPEAKER: Now we take up

the call-attention motion. Mr.
Kachwai.

PROF, MADHU DANDAVATE
(Rajapur): Mr. Speaker, before you

take up the call-attention motion. ...

MR. SPEAKER: No; 1 am not
allowing this.
(Interruptions)

SHRI S. M. BANERJEE (Kanpur):
I rise on a point of order. Under the
rules there are certain specific issUes
on which Calling Attention notices are
admitted.  Sir, ticketless travel is
the order of the day. It cannot be
admitted as a Calling Attention. How
can this be admitted as a Calling
Attention? The hon. Railway Minis-
ter has already completely denied it.

(Interruptions)

MR. SPEAKER: I am not allowing
anybody else. He rose on a point of
order and so I heard him. There is
no point of order in that.

(Interruptions)

MR. SPEAKER: May I make 2
request? After all, the motion is there
and it has tp be taken up. If you
think that you can shout out the mem-
bers, it is a different matter,

(Interruptions)

MR. SPEAKER: I may tell  Shri
Dinen Bhattacharyya that that is no
justification for what has been done
now,

(Interruptions)
MR. SPEAKER:1 am not permit-
ting anything. 1 am not listening to
any member,

(Interruptions)
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THE MINISTER OF RAILWAYS
(SHRI L. N. MISHRA): Mr. Speaker,
Sir, at the outset I would like to state
that no permission was given by the

Railway Ministry, of any other
authority to any person to travel
without ticket. to Dclhi.

Workers belonging to the Com-

munist Party of India started arriving
at Delhi to participate in fhe demons-
traticn which was held on 27-3-73.
The first arrivals were reported on the
morning of 24-3-73 when the ticket
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checking squad detected about 240
such passengers arTiving at Delhi and
New Delhi by three different trains.
namely, 29 Up, 83 Up and 13 Up. The
Ambala and Lcknow Railway Magis-
{rates who are operating in Delhi
area, assisted us in realising the fare
from these passengers. 73 passengers
could not pay the fare. Out of these,
19 were convicted till the rising “of the
Court and 34 were jailed. A message
was also sent 1o all the adjoining
‘Divisions and Railways 1o keep a
cluse watch on such travellers.

On the evening of 24-3-73, a large
number of such workers congregate_d_
2t Lucknow station with the infention
of boarding 29 Up, 83 Up and 351 Up
pagsenger trains, 351 Up passenger
{rain links 1 MD from Moradabad to
Delhi. These workers had already
orrupied the compartments of 20 Up
and 83 Up even before the rakes could
bw hauled to the platform from the
Washing Lines. They did not detrain
despite  persuasion. Ultimately. a
decision was taken by the Local Divi-
sirnal Officers to back the rakes to
the Washing Lines after they had
heen brought on  to  the platform.
Efforts of the Divisional Officers to get
the rakes vacated having failed the
District Magistrate, Luckraar. and the
1.G. Police, U.P., were requested to
cnme 1o the assistance of the Rail-

ways, With their assistance. it was
possible to get two reserved coaches
vacated,

The District Magistrale, Lucknow.
who was at Lucknow Station platform
al 21.45 hours on 24-3-T3, advised the
Divisional Superintendent and other
officers that the Railway should per-
mit the passengers to go on the two
trains which they had already occup-
ied since any delay might result in the
situation going out of hand.

In view of the advice of the Stale
Government authorifles that this large
crowd should be taken away from an
important city like Gucknow as quick-
ly as possible, the traing were permit-
ted to proceed on their journey afict

tickets of as many passengers as
poussible  were checked. The trains
rould thus be slaried énly after a few
hours delay,

On the evening of 25-3-73, as a pre-
cautfionary measure, Lucknow Divyi-
sion stopped the sale of platform
tickets and sought the assistance from
G.R.P. and R.P.F, to screen entry of
persons  into the station. A meeting
was also held by the Divisional Sup-
erintendent with the local Civil“and
Police authorities on 25-3-73 at about
11.00 hours. It was decided to bar-
ricade actess Lo Lucknow BG as well
as MG station in the evening, The
sale of platform tickets was stopped.
The weekly Dehra Dun Janata was
augmenied and the persons who had
brought tickets were directed to travel
by 65 Up weekly Janata which con-
nects 1 MD to Delhi. Both 83 Up and
24 Up traing left in time on 25-3-73
with the passengers who had prior
reservations. These nassengers  who
could not travel on 24-3-T3 had been
granted instant refund or were ac-
commodated on the next day.

The returning rush of those attend-
ing this Rally started from yesterday
evening. Northern Railway, in con-
junction with the local police made
precautionary arrangements at Delhi
and New Delhi stationg and no in-
ronvenience was caused to bona fide
passengers. The stations were cor-
doned off and entry Was scre€ned.
One special train  run from Howrah
to Delhi and pack to Howrah on pay-
ment left New Delhi yesterday.

MR. SPEAKER: Shri Kachwai,
(Interruptions)

MR, SPEAKER.: All of you kindly
sit down. May I téll you that I have
called only that hon. Member and 1
did not permit others to make any
statements. If anvthing come sin bet-
ween without my permission, it is not
coming on record.

I am not calling any ‘other Member.
I only called Shri Kachwai, to put the
question. Nothing else is going on
record.
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SHRI S. A, KADER (Bombay-Cen-
tral-South)- Sir, when the Call' Atten-
tion Notice was given, we were dis-
tressed by the press reports that 6000
people have been permitted by the
Railways to travel without tickets.
Therefore, it did exercise the minds
of the Members h€re as to Whether it
was a fact or not. Now, flie hon.
Railway Minister's reply 1s very elear
on tiis point that no such permission
was given. 1 think, the House should
take it as a fact,

I do no agree with my hon. friend,
Shri 5. M. Banerjee, when TM& says
that ticketless travel is the urder of
the day....(Interruptions) It is in
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this context 1 am saying that neither
that is correct. nor the assertion of
my hon, friend Sbri Kachwai that
from Bihar most people trave] with-
out tickets. That is also incorrect
A laTge majority of our passengers
travel with tickets and only a few
persons, a little percentage, are in the
habit who belong to any party or no
party, of travelling without tickets.

What I am going to say is that in
view of the statement made by the
hon, Minister, which is absolutely
ciear and precise, I do not propose
1o ask any question.

WAAAHEE © A F dd A
IE IO AWl g 93 W AE
Qa1 A AT |

~ SHRI PILOO MODY (Godhra). Sir.
1 would like to start by saying that I
hope. 1 never acquire the wisdom of
my hon. friend, Mr. S. A. Kader, that
he has acquired. I hope, do not live
that long to acquire that sort of wis-
dom. It is so easy to get apitated on
one dav and then to be told not to
get agitated the day after.

1 have read the statement of the
hon. Minister from  Bibar. fhe hon.
Minister of Railways from Bihar, and
he has claimed that he has not given
permission to 6000 Bihari Communists
to travel without tickets to Delhi.
{Interruntions) 1 was also under the
same suspicion. I do not think there
are 6000 Communists in Blhar. Jf at
all permission was given t6 6000 Com-
munists from Bihar, there must have
been several non-Communists alen in-
side. Therefore, I think, the balance
is just about equal between Com-
munists  and non-Communists. Why
should non-Communists ohijert to
Communists getting free travei when
they are also getting free fravel? 1
think? 1 am ‘qUuite prepared to accept
temporarily the hon Railways Minis-
ter's assurance that he Bave nn per-
mission tn 6000 Biharis I trave] with-
out ticket to Delhi,

But, Sir, whatever comes out must
~lco go back. I want to know how
these 6,000 Biharis are going back
again. not to speak of the other 30,000
or 40.000 that may also have come
similarly from other places of the
country.....

SHR!I INDRAJIT GUPTA (Ali-
vore) ; They were not foodgrain
dealers,

SHRI PILOO MODY: Therefore,

they could not afford to pay for their
tickets. (Interruptions) 1 am drawing
the attention of the SpeakKer to the
language that was used by the hon.
»lember and 1 strongly recommend to
yeu ‘ot vou alter parliamentary prac-
tice and request our Secretary, Mr.
Shakdhar to include itinhis honk =0
that these word: can now become
nurmal Parliamentary practice in this
country. T notice that the House be-
romes terribly sensitive when certain
expressions which  are Parliamentary
are used...... (Interruption)y. T know
who cares for the poor and who o
not rare  for the poor. These people
have traded on the poor in this eoun-
trv. They have used the poor in this
country as chattels; they have used
them like dice so that they can trade
on them and advance their own future
on the poverfy oF tms countr¥.. ..

MR. SPPAKER: Please asgk your
question.

SHRI PILOO MODY: Thousands
of people are coming by trdin. Wha
is paying for them? Only black-mar-
keteers are paying for them. T want
to know who is paying for this de-
monstration. OAF Tie” Gvef here and
one lie over there. I want to know
what this country is or has become.
Are the péople of thts counfry to be
fooled by lies and counterlies, accusa--
tions and denials? ([nterruptions)

MR. SPEAKER: Please do not
use offensive language, irrelevant to
this question. Please ask only a
question,
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SHRI PILOO MODY: I happen to
be one of those fellows who was
caught at a Railway station un Mon-
day morning trying to come to Delhi.

MR. SPEAKER: Who caught you?

SHRI PILOO MODY: My friend
Mr. Shastri was also with me in my
own compartment,

So, let us not be over-lost about
what is being said over here for
public consumption.

I am only interested in one thing
and that is, whether the story is true
or false. Merely the assurances or
stutements of the  Minister do not
salisfy me at all. Whatever has
happened, we will never arrive at
the truth how many travelled or did
not travel without tickets. But I
would like to know one thing. What
steps have the Minister taken to en-
sure that all those who are going
back at least pay for their tickets?
(Interruptions) 18,000, 20,000, 50,000,
but they claim two lakhs, The Rail-
wiays should collect two lakhs of
tickets. Is it not?

Now. I want to find out, shall I
have to wait till the next railway
budget when he comes and announces
his deficit should I have to wait till
then?—or will I know within the
nex! week or two how many tickets
the Railway Minister has been able
to sell in the next few days? If he
does not show apn increase of at least
half that amount. namely, 1 lakh
tickets I will have to draw the un-
fortunate conclusion that the charges
and gounter-charges that have been
levelled and the assurances given
by the Railway Minister are totally
worthless. (Interrupticns).

I asked g question. If my friend
to the left did pot know what ques-
tion I asked, shall I explain it in
Hindi?

A7 q9T & ¥ TwE w‘t?r
fran & fr oz st o anf s At

oF g H e yFw o AW oA
STET Y AE ?

6,000 Commaunists to travel

without tickets from Bihar to Delhi (C.A.)

SHRI L. N. MISHRA: I do not
think the statement of Shri Pilon
Mody was made seriously, the way
he put it today. il he looks to para-
graph 6 of my statement, it is men-
tioned therein:

“The returning rush of those
attending this rally started from
yesterday evening...... "

SHRI PILOO MODY: My copy of
the statement ends with paragraph
5. He says look at paragraph 6!

This is another of
statements.

his fictitious

SHRI L. N, MISHRA: If you like,
I van read it.

SHRI PILOO MODY: That is the
secret paragraph.

MR. SPEAKER: There is no para-
graph 6 in the statement.

SHRI L. N. MISHRA: It is like this:

“The returning rush of these
attending this Rally started {rom
yesterday evening, Northern Rail-
way, in conjunction with the local
police made precautionary arrange-
ments at Delhi and New Delhi
stations and no inconvenience was
cause to bong fide passengers. The
stations were cordoned off and
entry was screened. One special
train run from Howrah to Delhi
and back to Howrah on payment
left New Delhi yesterday”.

This is what we have done. We have
cordoncd off New Delhi and Delhi
stations. We have taken the help of
the local police and we would try to.
see that no ticketless travellers get
into the trains.

As for the other thing the men-
tioned, in no statement of mine have
I said that 6,000 Biharis were invol-
ved in this. The call attention mo-
tion mentions abcut 6,000 people
coming from Bihar and other areas.
Sc there is no question of Bihari peo-
ple or noh-Bihari people.
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SHEI PILOO MODY: He savs a
special trawn was run on payment, 1
want to know whether it was in
rupees or in roubles.

MR. SPEAKER: Order, order.
SHRI PILOO MODY: Shri Mohan

Kumaramangalam is assuring me
that it is in roubles.

MR, Shri

Chavda.

SFEAKER: No, no,

SHRI K. S. CHAVDA (Patan): This
call attendtion is not against the
demonstration  held by the Com-
munist Party of India vesterday. It
is against the ticketless travel and
the inconvenience caused to genuine
passengers.

The Railway Mlinister has admitted
in his statement that on 24 March,
1973 passengers at Delhi and New
Delhi stations were checked and these
found without tickets were convicted,
punished and so so.

13 hrs.

I would like to know from him
whether any cases of ticketless tra-
vel from the 25th to the 27th March
were detected Ly the railway staff at
Delhi and New Dellhi stations and,
if so. what was the amount realised
by the railways, or what other actions
were taken against them,

My second question is, if no case:
of ticketless travel were detected
from the 25th to the 27th March, is
th: Railway Minister satisfied that
there was no case of ticketless travel?

My third question is, in case there
was ticketless travel, what is the ap-
proximate estimated loss suffered by
the railways op this account?

My fourth question is whether the
Government could, as a matter of
courtesy, issue a press statement
apologising for the inconvenience
cause to genuine passengers who were
not allowed to board the train.

I have asked four questions and I
‘would like to know whether the Rail-

way Minister would apply the same
standarg to other political parties for
such kinds of Jdemunsirations,

SHRI L. N. MISHRA: 1 will take
up the last one first. O course, no
people or members o; any political
party will be allowed to go without
tickets or travel without tickets.
That applies egqually 1o the CPI. the
Syndicate, to the Jan Sangh and fo
my Congress party :lso. No ticket-
less traveller can be alluwed, Mr.
Chavda should rest assurei. As I
said in the other House and in this
House also. it applies universally 10
all the people, of il the pelitical part-
ies: no ticketless truvel can be wllow-
ed.  But, unfortunateiy, in this coun-
try there is ticketless travel, and we
lose Rs. 20 crores 1o 23 crores on
ticketless travelling every year, ws the
hot. Member knows.

About the detections made, on the
24th. the number ol detecticns was
712: on the 25:th. 218. The amount
of fare recovered op the 24th waus
Rs. 6.012: on the 25th. Rs. 3.911. The
number of people prosccuted on the
24th. 116; on the 25th. 31. The
amount of fine imposed on the 24th,
Rs. 3,095: 25th, Rs. 431.70. (Interrup-
tions)

MR. SPEAKER: Those who want
to talk. rleased move to the lobbics.
May 1 request Members not talk.
Kindly move lo the lobbics if you
want to talk.

SHRI L. N. MISHRA: The number
of people sent to jail: 24th, 90; 25th,
28.

SHRI K. S. CHAVDA: What about
the 26th and the 27th?

SHRI L. N, MISHRA: 1 cannot say
that there has been no ticketless
travelling on the 26th and 27th. There
must have been, because this is the
practice. What is happening is, the
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doetoeiion made out of the people who
were coming to participate in  this
demonstration  includes also  those
who had not cume to pariicipate in
the demonstration. There are other
passengers  also who had no tickets;
they have also been detected. What
amount has been collected on the
26ith and 27th for  that, [ require
notice, beeans for that, the informa-
tion ir not with me,

NI AFIT AU () HeT
T7Ea, A9 ¥ ufgg avifar 5 oox
9 FE 41 % afzs == agy v
AN IAY T IWAZAIZ AT A7
a7t afas @ 2 A1 goiasar o andy
17 OF I A A fr Ay simm
T FYA F A0 qgF AT Frew, TAT
777, g TfzT | Fraw o 9fgT "7
arey w1 afad grar qrfzT ) (sagan)

AIR. SPEAKER: May
1o pleaze sit down,

I reguest vou

ST AT T © WETR WA,
FTAT A1 ATTFT 77 07 (@IQA)
ngd WL AT T OfTE Y
I oARH @I E ? IW AT AHAAC
=fzm 1 7% Z AT AN A 3 A FAT
T T E
A AAFT I ¢ T 27 9 FT
fergzara grgem 1 w7 g8 AfFT )
“Mr, Rao has also almitted that
party workers from Bihar have tra
velled withoutl railway tickets.”
(eTagr)
A R gaa afar ) wmr ®frar
T FAA &1 97 ArgT 2 1 TW A0
wrrEr g 7
“In  their enthusziasm ts reach

Delhi to join the march, ther lor-
got tg buy their tickets' ....

W A Fwr ¥ g @r 3 /K A9
T AGAT FL q1 5 FIH T F94T
27 awft ot arfaritz & A g
TH A g fF gw ¥ zawr ww feam

Faaam g fr gz s g fAn
FOd WEEA, AT g I WAl §
§G R TEAT TEAT £ | FAT T I
¥ crzdry 97 & faar fovr e
F17 £ ? mifgw 37 ¥ fag w15 F97
gaadt 7 & WA T g fan
feFz o7 faadt &9 ZAT &
faaar AT W AT A1 g 7

24, 25 9T 26 ATdE & a7 faq
izt 7 719 7 T T & 99 & a9y
77 71T A1 IfFw F fran ferr s
gu AR drw fowz fraq 77 97
A% A qEAT T wfyar TaE gs
AT 7T § 07 70T ZE A A7 A
TZt =29 97 wifear qgsr 471 F@T A
frra sarfem aee faea 7 wfesr
Frar fadigd aradt aw =y fogz
Fhqw w1 78 ? A7 e’ faAn fev
qaY § 37 7 fFAwr AT A g
FfzT H17 fFAqr aq= frar Arar & 7

FT0 T F TIUA AWESA T AT 7T
=y wfgefdt 7 famet &1 ag =7
L4t 7 T 7 AIFHT FAIT WAL F47 I
oY ML FIATT AT IH T TSAT AT

faar £ zofAT 39 FT 29 9T I
sy P (:@FATA)  TAAT FIAT TEA

T FTR 2 WY AAAT FT GHAT FIAT
BATA FT OFTH 2|

qz ®1¢ AT E | TAAT FI7 &, TAA0
I % £ 1 ([ALR) WY FTEA FT
Az Sfwg, wergear waw T dfad
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PAPERS LAID ON THE TABLE
NOTIFICATION RE. AURANGABAD MILLS

LTb.,, AUHANGABAD

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY (SHRI C. SUB-
RAMANIAM): I beg to lay on the
Table a copy of Notification No. 5.0.
131(E) (Hindi and English versions)
published in Gazette of India dated
the 9th Murch, 1973 regarding
management of the Aurangabad Mills
Limited, Aurangabad, under sub-sec-
tion (2) of section 18A of the Indus-
tries (Development and Regulation)
Act, 1951, [Pleased in library. see
No. LT-4628/73.]

NOTIFICATIONS ETC. IN RELATION TO THE
STATE OF ANDHRA PRADESH (ND ARRAS
(AMENDMENT) RULES.

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
AND IN THE DEPARTMENT OF
PERSONNEL (SHRI RAM NIWAS
MIRDHA): I beg to lay on the Table-

(1) (i) A copy each of the follo-

wing Notifications under
clause (5) of article 320 of
the Constitution read with
clause (c) (iii) of the Proc-
lamation, dated the 18th Jan-
uary, 1973 issued by the
President in relation to the
State of Andhra Pradesh:—



